
THE GAUH
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HC. VII-Ul2015/U07lA

From Shri Sapta6hi Garg,

Joint Registrar (Vigilance),

Gauhati High Court,

Guwahati.

To, Shri Aditya Hazarika,

District & Sessions Judge,

Hojai.

^Dated Guwahati the l? February, 2024.

Sub: Station leave Permission.

Your letter No. DJHil24l270 dtd 05.02.2024.Ref:-

Sir,

Withreferencetotheabove,Iamdirectedtoinformyouthatyouhavebeen
granted station leave permission, with the official vehicle, at own oost, from the

ivening ot og.Oz.z1z4 titl the moming of 12.02.2024. The next senior most Judicial

Officer available at the station shall remain in charge of your Court and Office during your

absence.

Yours faithfullY,

cr-/-
JT. REGISTRAR (VIGTIINCE)

l3.oz LoLl

I The Project Manager, Gauhati High CouG Guwahati'

JT. REGISTRAR (VIGII.ANCE)

-*-

HIGH OURT GUW ATI

Memo No.HC.vll-L7 I 2OLS I l1O8/& dated

Copy to:


